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166

7/2

Sl

0.0364136

HIgatfeT feraena T/ ot
i, fgRar Tyen

HGRAl FTB HYIWT AT
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ST/ 3N TR, TeeRge!
B3

167 ||7/3W1

i

E

0.0379387

ST Ty el e fenar ds
Qi IO BR ST A

168 ||7/3W2

i

%

0.0379387

T U =g T/ei SLeR.
AT

169 |l7/4

0.0480557|

R Ty el e |

170 |8

HH (TaHC/UISde)

1.538

Ufstiep et suillgee! aara
/3 AT Bl 3= Ty
AT U, Tehr=T U3l

, TR St/3l
REEERURIAREIS S

fewg et T
IVEIRUEIEE RG]
Fercren T, Sl T3 qg, gl
T, SIMTeT T3 afsReeT,
Ve /ol i,
RIS Saeg/ 3l oie ST,
ﬁmww/&hé?\—rﬁ.
frTreT, Tege Uy/3i oc o,
T, gesiay Ugy/3i o
Sft, fUm=, R 9 g 3Nuh
Y 1YY W1, Thligfea
B IRR AT Uarad RRT
Mg He Ye! WRIF (32-30)
Mg He Yel WRe

171 ||9/1

0.73258

dewT Ty/3ii die SR,
ARSI /31 @i R,
o s Tgy/3il de siai,
ST T3 e By

172 |92

[frof

&

|| 0.2579835| [ Ty it e fyaaman

1173 |o/3

o

&

| 0.2099277| T T/ 37t T feraepan

174 |[faes

|t

&

0.060702|

[T BT A Ay

[TTia 1 ATH: AeRT (@HeqRT)

EEE

[T (TaHe /g de)

[k

0.141638|

|
|
[EREIRRIEN |
|
|
|

[oman v

176 ||6/1

oot

UIEG|

0.061724

QUi Saeg/3 TRHST,
ST, de=imear T/sh de
CIRIETI

177 |[7/1

st

E&l

0.0671037

Reveran ty3h formRrezan, e
T/3N QISR dgdRu
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178 ||7/2 BEil S 0.020234|[@TaeTa, Sft. Mdgmn
/i Tarer

179 |7/4 BEil S 0.030351|sft. TMifdeur T3 TMarei
HIIGITT T3] Turere

180 ||8/2 GEil dc 0.0379387||4fAar, ATy, fas=rd
gAY, RTHdehT Sy /3l
SR

181 |8/5 fyoft SRICH 0.0379387|[TRIFHR Tt T T/

[TTia &1 9m: SIS |

82 1181 |fsh IEE | 0.0859945|ge e TRy/37 Tra |

183 |l120/1 || dc 0.0657605 ua%mqawﬁﬁm

1184 |[120/2 |ffAsh IEE | 0.0517351|(Rrafermo &t Tq/sh divar |

l8s 1232 |fh IS | 0.0675222|FiromT Seeg/3f &. BT |

186 |[124/1 SR | || 0.0207149|RmaTaT T/ HrSTN |

1187 |[12472  |fFAsh e | 0.0331878|[%. SaRTSL Ty/37 T Bl |

1188 [139/4u |fsh ler/de || 0.0182769|geTTan T/3h S |

189  ||139/4d |[fFsft S /de 0.017308|[0Y, TRAYRWT T/3f oie
Ryg e il & AR Tyl
QT BIHITAT, TRMERTHT
/31 ' HHHITT, .
UigTa T/3n dc HHT,
. FRT /3 e
BT

190  ||139/4%M1|[fsh dc 0.0162185[T¥, TRAYRTT TF/ 3
g feioar St RIS U/3f
T BT, FRFRTAT
/31 < BRI, Sil.
UigTHT T3] e I,
. SR G/ 3 ol
CRUPIl

191 ||139/4%2|[fsf dc 0.0062537|RTSTHT a3l dic
dRBTYWT

192 ||140/4  |[fFsh e 0.0075877|[St 8. AFRTSTHT Y3l 7ic
TN, FRrTTSTEra W37 ey,
QIgT Ty 3t HRAAT

193|141 BEil S/ dc 0.0679547|[U. TRARWT T30 7l
Rgfeima

194 |[142/1 |[RSRY %/é?/ 0.0758775([Gg ™ Saeg/3HT 3R, U

195 |1142/2  |[[Fsh S 0.020234/[qfOTAT SFARIBR Saeg/3f
SIRIPR 3R
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196 |[143 BEil ST 0.0842801|[{TaHe (AT

1197 |[144/5& | R | | 0.0126462|[Ta"8e @mar) |

198 |144/90 |eReRY |[ive | 0.0050585|Tate @mFaE |

1199 |[144/98 |[wReRY |[ed | 0.0131112|TaHe @ |

[ATi9 BT 9T9: Sga-Tgeeh |

200 |([168/1 ||l S 0.1795767| T &t T&y/3Mt St fl. s
LR REERE]

201 |40/1w  |fAh [RERE] | 0.0075877|[FH T ¥R |

202|401t |fAsh IRERE] | 0.0379387|[TH T ¥R |

203 |l4o/3dt |fFAsh |ReRTa/8E||  0.0169982([T T TR |

204 |ao/ast  |fsh |ReRTe/8TEH|  0.020923|[8 T TR |

205 |4o/5t i |ReRTe/EUH||  0.0229494|[W T TR |

206 |lo/6  |fFsh IS | 0.0322334][fRraRTe] Ty it oTal |

207 |a1/174 | R IRERE] | 0.0328802|[FwrpHR T30 de Teqon |

208 (14172 |t S 0.045526] (a1 TH, T THy/ 3t
Sl

200 |l41/3w3 |fFsh IS | 0.010117|[Ty, Ao T3NS, Toitaar |

210 [a1/3s |fh IRERE] | 0.0151755|[E T =R |

211 |l4472 |t S[/dc 0.0657605 g{wwﬁﬁqﬁﬂ/&ﬁﬁ?m

S}

212 |45 BEil UUd/ S || 0.0885237|[SFRAHT Saeg/3HT A&HUT GEHT
Saeg/ 3l e W fifa
gc!. T3 e off 3R,
foh =T T3l it Uy, T
it 3R, Jrdds Tgy/ 3l iUy,
T JTAEHH]. Saeg/ 3l
RIadbgIHa Og- TH.Ug
/31 T RiaparRUq
T3l deau

213 |l46 BEil LGLEY 0.159159|sld! TigET o dteit
depexaa Vel (Y Ty

214 |l47 é@amm (Ta-He/ dd  |[dd 0.0067793|[Ta=HE Y

215 |51 TRBRI ST 0.020234|[TaHe Hfea qifery Rerd
Bies TS Ulferd RSy
FHecaRH TuS BR o 2t
RS

216 |ls5 R [Medaer || 0.208225| e e wat |

217 |56 AR (Ta-He/d1gde)([gra 0.748658|[PR Ta-He 13Ty, Juiy
JTSTRIER T/37 T, AR
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AT TH St/3ferd ¥,
AR, ST, A&t Saeg/3i sﬁ

3R, AR, T ST/
ézaﬁggi%ﬁmﬂmaﬁw
T/ oft deHa, 59 Retes o'
TP BR 31 furse de
TS A GRAFSRM 3MTH
o gSa-Tged! UTH A e
3 ISR Wi, deam
SELIRE

[T &1 ATH: Sea-geeh SHaued Had

218|186  |fAsh S

0.0440829| [T |

219 [l189 it g

0.169722|[SY T, Tz T3 fefres |

220 [190  |feh IS

0.0608212|[STe, T Ty/37 S |

221 |[207 IEEll

Sl

0.0126462

g T3 srierehgR
BT Saeyy/ 3 [T

Sl

0.1062285

T /31 gereT, Wi
Saey/3 ggHIE

0.101875

. fasmT W/t &, HRIST
3{IaTdenT T3l <ic g0,
TR U/ 311 o gu,
GIHURTITT T/ 31T ofe §gH,
AT T3l e gIAd, IgH
/3N o g0, SRawT
/3l e g8 TET
/3l oI g0, Idw
/3N o g0, SNa-eh]
IS EIREESACIRINED
EEEIERIECARSIE]
IEESAEIRIREIRNEPIRESIE]]

FIGHIaTIa®, IHTET T34

RIGHIETAS gIHRIAW]
T/ 31 U], AR
SY/3Hl e T, Sgaet Siy/si
oc WA, 3R TS Saed/3f
o § MATAH T, T &t ot
Saeg/3l oe Midg I 5
qﬁ%ﬂqw/&ﬁéfw
3 de

%ﬁ% Y de

, STHARTS[ WYY/
R ger Sae /3
TRTS! T . AT U/
HUTH, STARIDBT AT d1GT
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31IGI"|I¢IODI QIHﬂIHOT)IEW
SIHARIaWT T30 UTaHRIeT
faas Yeave , RIgw e,
SN, grqwehw
feTp R SWae

224

[10/48h |[Freht

| 00025292

(. BRST Toy/oh prAtel |

225

104

oot

0.110388

o faraar T3 BiRerl,
o TP TG/ 3 BRI

1226

1110

o

| 0.0239304]

. T Gy . SRSl |

227

19

HH (TaHC/UISde)

0.0637675

ST §/3 drad
AT, .o, S/ BRI
pdcl dldon], pHgm] Sdc’ii/\”‘h
SHHAST, B3 Tg/3f
T

228

20/1

0.0252925

TRIRT . T/30 BRI 3o
DRI, &. 3AHaT T/
BRI ISH BRI

229

21/1

0.1568135

TR S/ 31 A dail
St SrgT e
T3 fe s

230

22/1

| 00379387

[ S9g/30 Te Teaal |

231

22/2

0.0632312

3{ISTdeh] Sl/31 o I,
TR U/ 31 o gu,
GIHURTITT T/ 31T ofe §gha,
T T/ 31 e gIAd, IR
S1/31 T gIHAT, ST Si/3
oIc IHI, AT Tgyeh de
SIHAT, YA Sl/31 i
S, UTU DT, Rgmn
SA/3N A SHISAIDBT, A
IS EIREESACISINED
CEICRIZCIRSVEN]
IEESAEIRICEIRNE P IR ]
RGBT, IHTAT T3

IEEEAEIBIRED

232

22/3

0.0354095

o o Srmfeiar Tyyei
ST, SIgT flaraa
T3 feiH e, digwie
IS H1d, BTt Gesk
REKIES

233

22/411

0.0190774

SIgT 3fiaern /3 o
fofTae, %8, TmeRan
/31 die e,

234

22/402

| 00227632

[T T/ 3T Aeera |

235

55

0.007199

18y
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236 |56/1T ISt UIER! 0.0050585|[GTATHT Saey/ 31 eA®]

237 7502 ||l SMA/ATSA || 0.0151755([ISTUTaHT Saeg/HTeTd
HRTII, T S9eg/ 3l ol
T, TMifdem /8 e
Mifdau, deamr Saeg/3 de
RTHTAT, =TT S1/31 e
Mifdawn, gemr Sy /3 de
T

238 755 |[Fh IER | o.00782|wea T/st de qremn |

239 |75/6  |fAsh INES || 0.0054257|[gTexTe] ¥4/ Se geT HrET |

40 757 |Fh IER | 0.0082398|srma g eii de aremr |

241 |79 it IS | 0.140554| <R S 8 Ty sfegH |

242 ||9/4 BEil SIRICH 0.002875|[ATRTSTT T/ 3 gHa=n
WEEFIHW Tegell Tyl
AeTHITT I¥W IHHYT,

[¥Tia BT AT9: SETIETASTg ! |

243 |18/1 BEil S 0.0834652||3HR HT Tgy/ 3l g8 919,
RIEESISER IR RS

244 |18/2€  |[fASh S 0.030351|[STdhT Saedy/ 3 fmTs .
Ww/&hawmn
dhcxa Tqy/3N deveT {rT
S/ 3N HeerwT

245 (18728 ||t LGLET 0.035409||Heera T3t devew U ¢
LERIE]

246 |([18/4 ||t ™ 0.0480557|[dT St AFTRT T/ @ €
T

247 |23 BEil UER 0.0896034|[HRTIOTHT T3 & TIY
Tifdeo frem U/3i o T
Mfdew dberear T /3 o
TAY Mide

248 |[24/1 BEil S 0.0125063||RIAFUR T3 de. H.4q
HAUT AAHHRT Sl/37 e
o U HAW YU Si/37
. o, U ST JRORIArT
S1/31 o, &0 S

249 |25 BEil S 0.161872$;ﬂamﬁmwﬁ@.

250 ||26/1 BEil dc 0.070819|[e. 3R RarpaR Tyl
RTSTRIER A

251 |71 R IWER | 0.0278217|[% Afceams Tyei voar |

252 (2772 |t e 0.0379387|[RIaHHR U3l de .0
HAUT AATHHRT Sl/37
e, U ST AU
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S1/37 Te. . UH S
RURITATT S/3] de.&.0q
HAT

253 |28 it e | 0.0379387|(raemTama T/sh o gear |
| Total|[29.6364645|| |

[®T. §. CNH/TA-3/AE-4/NH-69/3(a) 2024-25/3A/3D]
g AHHET, ATaF

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 9th December, 2025

S.0. 5718(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3731 (E) Dated:13/08/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for building (widening/Two/ Four laning etc.,), maintenance, management and operation
of NH-609 in the stretch of land from Design Km 347.500 (Intersection with NH-48 at Km 116.800) to Km 367.700 on
Sira to Badavanahalli section in the district of TUMKUR in the state of KARNATAKA, in the state of KARNATAKA

And whereas the substance of the said notification has been published in #Vijaya Karnataka” and “Deccan
Herald” both dated: 18™ Agugust 2025 # ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired with or without structures within the stretch of land
from Design Km 347.500 (Intersection with NH-48 at Km 116.800) to Km 367.700 on Sira to
Badavanabhalli section in the district of TUMKUR in the state of KARNATAKA.

State: KARNATAKA ||District: TUMKUR
SI. |[Survey/Plot Type of Land Nature of Land Area Name of Land
No.|| Number (in|]| Owner/Interested
Hectares) Person
Ll 2 | 3 | 4 L s | 6

|
[Taluk: Sira |
|Village: Magodu |
|
|

|1 ||199 ||Govemment ||Kharab || 0.015||Govt Karabu

|Village: Borasandra

2 |[120 Private Dry/NAK 0.0758775||M.D.Rahamat ulla S/O
Late Abdhul Rashid

Sab, Nazeem pasha S/o
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Late Abdhul Rashid
Sab - Bho.Pa Nazeem
pasha S/o Late Abdhul
Rashid Sab - Bho.Pa
M.D.Rahamat ulla S/O
Late Abdhul Rashid
Sab , Nazeem pasha
S/o Late Abdhul
Rashid Sab - Bho.Pa

121

Private

Dry/NAK

0.145803

Puttatayamma W/O
Eranna, Lingamma
W/O K. Kariyanna, M
Srinivasamurthy S/O
Mabhalingappa, M
Srinivasamurthy S/O
Mabhalingappa-Bho.Pa

122

Common (Government/Private)||Dry

0.123764

Govt. Karabu, G.S
Ramachandraswamy
S/O0
Gurushivaramanna,
G.S Shashidhara S/O
Gurushivaramanna,
G.S Ragavendra S/O
Gurushivaramanna,
Ankitha.C D/O Late
G.K Chowdaiah

127

Private

Dry

0.0961115

Hanumantharayappa
S/O Kariyappa,
Lakshmaiah S/O
Kariyappa

128

Private

Dry

0.111287

Veerabhadraiah, G.C.
Rangaswamyaiah,
Ramanna S/O
Channappa,
Devarajamma W/O
Ramachandra

129/1

Private

Dry

0.012052

Devaraju S/O
Honneshappa

129/2

Private

Dry

0.024618

G.H.Rajanna S/O
Honneshappa

129/3

Private

Dry

0.0252925

Ashoka S/O
Honneshappa

10

131/1

Private

Dry

0.0256116

Krishnappa S/O
Chikkakariyanna, G.H
Ranganatha S/O
Honneshappa

11

131/2

Private

Dry

0.0237199

Devaraju S/O M
Kariyanna

12

131/3

Private

Dry

0.0218281

G.H Ranganatha S/O
Honneshappa
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13

131/4

Private

Dry

0.0212601

Devaraju S/'O M
Kariyanna, Kariyanna
S/O M Kariyanna

14

132/1

Private

Dry

0.0720832

Ranganatha S/O
ChikkaKariyappa

15

132/2

Private

Dry

0.0374141

Kariyanna S/O M
Kariyanna,

16

132/3

Private

Dry

0.0004922

Krishnappa S/O
ChikkaKariyanna,

17

133/2

Private

Dry

0.0437644

Shivanna S/O
Chikkanna,
Kariyamma W/O
Shivanna, Chikkanna
S/O Chikkanna,
Bhagyamma W/O
Chikkanna

18

133/6

Private

Dry

0.0859945

Nagaraju C S/O Poojar
Chikkanna
Chandrasekhar C S/O
Poojar Chikkanna
Ishwar C G S/O Poojar
Chikkanna
Chikkamani W/O
Chikkanna

19

135/1

Private

Wet/Dry

0.0480557

Joganna S/O Chikkana
Eranna S/O Poojar
Chikkanna

20

135/2

Private

0.030351

Shivashnkara S/O
Eranna

21

135/3

|Private

[Dry

| 0.0328802

|Chikkanna S/O Eranna

22

136/2

Private

Dry

0.161872

Renukamma S/O
Shivanna

23

136/5

Private

Dry

0.0429972

Pandhuranganna S/O
Late Doddirappa

24

137

Common (Government/Private)

Dry/Wet

0.3009807

Govt Beelu, Ranganna
S/O Sanna Muddanna,
G.P Dommichikkanna
S/O Sanna Pathannna
Kenchappa S/o
Bandappa G.R.
Srirangappa S/o
Ranganna Sakamma
W/o Ariganna G. P.
Eranna S/o
Sunnapatanna
Javaningappa S/o Late
Karianna
Siddalingappa S/o Late
Karianna BK Nagaraju
S/o Late Karianna
Karianna S/o
Javananna
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|Village: Guligenahalli

25 ||42/11 Private

Dry

0.040468

Pramod. G.N S/O
Nagaraju G.N

26 ||42/8 Private

Dry

0.167986

Lakshmamma W/O
Late kariyanna

27 ||43/1A Private

Dry

0.0416599

Siddagangamma W/O
Late G.P. Mallesh

28 1|43/1B2 Private

Dry

0.0075877

P. Eeranna S/O Pu
Eeranna, Executive
Engineer PRED, Sub
Division Madhugiri

29 |144/1 Private

0.080936

Sidddagangamma W/O
Late G.P. Mallesh

130 ||44/4

|Private

| 0.0025292

|Obalappa S/O Eerappa

31 ||48/1 Private

0.091053

R. Srirangappa S/O
Late Pro. Rangappa

32 ||48/3 Private

0.0581727

Shreedhara. K S/O
Late R. Kariyanna

33 |[48/4 ||Private

[ 00319712

|Ratna D/O Mohan

34 ||48/5 Private

0.0328802

Shreedhara. K S/O
Late R. Kariyanna

35 (|48/6 Private

Dry

0.0657605

Nagaraju K S/O Late R
Kariyanna

36 (|48/7 Private

Dry

0.0366841

Chaya. K.L D/O Late
R Kariyanna

37 (150/1 Private

Dry

0.0682897

Jayamma W/O
Thimmanna, Eeramma
W/O Chikkanna

38 (|50/2 Private

Dry

0.028934

Kamalamma W/O Late
Pathalingappa

39 (|50/3A Private

Dry

0.0784067

G.N. Ramesh S/O
Narayanappa,
Ranganna S/O
Kariyanna,
Parvathamma W/O
Late Ranganna,
Ranganna S/O
Gejjappa, Pathanna
S/O Eeranna,
Chikkanna S/O
Gejjjappa, Chikkamma
W/O Ranganna

40 |(50/4 Private

Dry

0.0164401

R. Srirangappa uraf
Srirangappa S/O Late
Rangappa

41 (|51 Private

Dry

0.05635

Kariyanna s/o
Obalanarasimhayya
Srirangamma D/o G.
H. Narasimhayya

Lakshmamma D/o
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Late Mariyanna,
Rajamma D/o
Mariyanna, G. M.
Narasimhamurthy s/o
Late Mariyanna
Nataraju M s/o Late
Mariyanna
Ranganathappa (13X9
yards) bin
Doddobalanna
Karianna s/o Allappa,
Jayamma s/o Late
Doddahonnappa,
Kariyanna
Srirangamma s/o GH
Narasimhaiah Kumuda
w/o Raghavendra
Prasad K Puttamma
w/o G.P. Nagaraju
Sannamuddappa s/o
Muddappa G. P.
Eranna s/o Late Sanna
Patanna Thimmakka G
P Eranna, Kariamma
w/o GP Eranna G. P.
Shivanna s/o Late
Sanna Pathanna,
Chikkatayamma w/o
Govindappa
Hemalatha.N w/o S P
Kumar NR Chetana
w/o Ranganatha SR

42

53/1

Private

Dry

0.0075877

G.R Rangaraju S/O D.
Ranganathappa, G.R.
Nagaghushana S/O D.
Ranganathappa, G.R.
Manjunatha S/O D.
Ranganathappa

43

53/2

Private

Dry

0.0025292

Nagaraju S/O
Rangappa

44

53/3

Private

Dry

0.0025292

Ranganathappa S/O
Rangappa

45

54/2

Private

Wet/Dry

0.0227632

N. Nagaraju S/O
Narayanappa
Executive Engineer
PRED, Sub Division
Madhugiri

46

54/3

Private

Dry

0.0025292

Kamalamma W/O
Rajanna

47

54/4

Private

Dry

0.0014663

Honneshappa S/O Late
Shivaramanna

48

54/6

Private

Dry

0.0032189

Shivananda S/O
Chikkanna
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49

54/7

Private

Dry

0.001738

Honneshappa S/O Late
Shivaramanna,
Ramachandrappa S/O
Kariyanna, Shivananda
S/O Chikkanna,
Jayamma W/O Late
Dodda Honnappa

50

54/8

Private

Dry

0.0046333

Ramachandrappa S/O
Kariyanna

51

56/10

Private

Wet

0.0091034

C. Venkatachalapathi
S/O Chikka Venkatesh

52

56/11

Private

Dry

0.0133331

N. Narasimayya S/O
Late Narasappa

53

56/4

Private

Dry

0.0098475

D. Ranganath S/O
Dasanna,
Ranganathappa S/O
Rangappa, Nagaraju
S/O Rangappa, B.M.
Lingachaar S/O
Mylaarachaar

54

56/9

Private

Wet

0.0209243

R. Pramila D/O
Rangappa

|55

57/1A2

|C0mmon (Government/Private)|

Dry

| 0.0076015

|Governrnent

56

57/1B

Common (Government/Private)|(Dry

0.0079385

Acquisition
Kenchappa S/O
Doddabandegowda

|57

57/1C

|C0mmon (Government/Private)|

Dry

| 0.0075291

|Government

58

57/2C

Private

Dry

0.011684

Siddamma W/O
Ranganna
Thahashildaar, Sira
Taluk, Governor of
Karnataka

59

62/1

Private

Dry

0.0429972

Y.S. Rangaswamy S/O
Late Haalina Subbanna

60

62/2

Private

Dry

0.0306854

Raghunatha S/O
Puttanaganna

61

62/3

Private

Dry

0.0599438

Chandranna S/O
Puttanaganna

62

62/5

Private

Dry

0.0379387

Y.S. Rangaswamy S/O
Late Haalina Subbanna

63

62/6

Private

Dry/NAK

0.0252925

S.P. Abdul Ajeem S/O
S.P. Rasheed Saab,
S.P. Abdul Ajeem S/O
S.P. Rasheed Saam
Bho.Pa

64

63

Private

Dry

0.576669

G.K. Nagalingappa
S/O Kenchappa

65

64/1A

Private

Dry

0.0075877

Rajanna S/O Late
Kenchappa,
Basavaraju S/O Late
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Kenchappa,
Jayaramappa S/O Late
Kenchappa

66

64/3A1

Private

Dry

0.0042366

Shrirangappa,
Naganna, Nagaraju,
Mallamma W/O
Shivashankar,
Parvathamma W/O
subbanna, Naganna

67

64/3B

Private

Dry

0.0102293

G.K.Nagalakshmamma|
W/O D.
Ramachandrappa

68

64/4B

Government

Dry

0.0278217

Headmaster of
Government High
School, Guligenahalli

69

67

Private

Dry/NAK

0.0396842

Puttiramma w/o
Shivaramaiah
Ranganna s/o Sanna
Muddanna. G K
Ranganatha s/o
Karianna
K.S.Mahadevappa
(20X25) s/o
Chikkasanjeevappa,,
Thimmanna (20X25)
s/o Maranna,,
Thimmarajamma
(20X25) D/o
Narasappa,
K.S.Mahadevappa
(20x25) s/o
Chikkasanjeevappa
Nagaraju s/o Karianna
(Boo.pa), Nagaraju s/o
Karianna (67/1, 67/2,
67/4,67/5, 67/7)

70

68

Government

Kharabu

0.0192016

Government grant for
the construction of the
Government Pre-
University College
building in
Guligenahalli - been
reserved for the
Principal of the
Government Pre-
University College in
Guligenahalli. The
establishment of a pre-
metric boys hostel for
the backward classes
in Guligenahalli
village - reserved for
the Department of
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Welfare of Backward
Classes

Vill

age: Nyayagere

71

15/1

Private

Dry

0.0556435

G.C.Chandrashekar
S/O Chikkamuddappa

72

15/10

Private

Dry

0.0188646

N Shivaramaiah S/O
Doddanaganna

73

15/11

Private

Dry

0.0177047

N Shivaramaiah S/O
Naganna

74

15/14

Private

Dry

0.0075877

Ranganathappa S/O
Late Ranganna

75

15/15

Private

Dry

0.0075877

Bhommakka W/O Late
Doddanagappa

76

15/16

Private

0.0075877

Kannamma W/O Late
Naganna, Nagaraju
S/O Nagannaa
Muddamma D/O Late
Naganna,
Jayalakshmamma D/O
Late Naganna

77

15/17

Private

Dry

0.0075877

Chikkakariyappa S/O
Subbanna

78

15/18

Private

Dry

0.0075877

Narayanappa S/O
Subbanna

79

15/19

Private

0.0156549

Bhommakka W/O Late
Doddanagappa

80

15/2

Private

Dry

0.0530426

Rangamma W/O
Muddappa

81

15/22

Private

Dry

0.0581727

Jeeshan Mahamad S/O
allahbhakash

82

15/23

Private

Dry

0.0176077

Sannalingamma W/O
Late Kalappa

83

15/24

Private

Dry

0.0758775

Ranganna S/O
Ranganna

84

15/3A

Private

Dry

0.0682897

Ranganna S/O
Naganna, Naganna
S/O Naganna

85

15/3B

Private

Dry

0.0435436

Naganna S/O Late
Kempanaganna,
Mahadevamma C/O
Ranganathappa,
Muddaraju S/O
Kempanaganna

86

15/4

Private

Dry

0.030351

R Ramanna S/O
Ramanna

87

15/5

Private

Dry

0.0075877

Rangamma W/O
Ramanna

88

15/6

Private

Dry/NAK

0.0466601

G.M Nagaraju S/O
Late Maranna Bho.Pa




26

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

89

15/7

Private

Dry

0.0182298

Ganganna S/O Late
Rangappa

90

15/8

Private

Dry

0.0447557

NEETA GANNA W/O
PRAVEEN GANNA

91

16

Private

Dry

0.5033207

Kannamma s/o
Kambanda Rangappa
Subbanna . s/o Late
Ranganna R.
Raghavendra s/o G. L.
Ramanna. Rangamma
w/o Chikanna
Rangamma w/o Late
Ranganathappa
Nagaraju K.H. s/o Late
Honneshappa . H.
Manjunath s/o Late
Hanumaiah . Devaraju
C Gorava Mallaiah
Ranganathappa . s/o
Late Ranganna
Tripurambha . w/o
Manjunath H

92

70

Private

NAK/ Dry

0.196598

GK Karianna.S/o Late
Kalappa Sakinabhee
S/o Abdul Rasheed
Saab R. Nagendra S/o
Ranganna (Bhu Fa) C.
Rekhanagendra w/o
Nagendra R (Bho.Pa)
Maruteesha H S/o Late
Hanumayya
Ranganathappa S/o
Late Ranganna,
Subbanna S/o Late
Ranganna Bommakka
w/o Late
Doddanagappa
Rangamma w/o
Ramanna Netravathi
Mai Ga Vasudha L
D/o Lingaraju
Narayanappa S/o
Subbanna
Narayanappa S/o
Subbanna Nagaraju
S/o Late Kalappa
Hafiz Ullah Khan S/o
Sikhander Ali Khan
Munawar Ji S/o
Gausab

70/1, 70/4, 70/5, 70/6,
70/8, 70/9, 70/10,
70/11,70/12, 70/13,
70/14, 70/21, 70/22
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93

71

Private

Dry

0.1163455

Sushilamma W/O
Gopalaiah

94

75/2

Private

NAK

0.0834652

Y.B Kantharaju S/O
Late Boranna Bho.Pa

95

75/3

Private

Dry

0.0421325

Rajanna S/O Late
Boranna

96

76/1

Private

Dry

0.0151755

Jayamma W/O
Rajanna

97

76/2

Private

Dry

0.0050585

J.M. Nagaraju S/O
Late Maranna

98

76/3

Private

Dry

0.0278217

Sunandhamma W/O
Ranganataha Y.B

Vill

age: Halkuru

99

101/2

Private

0.189207

Nagesh Prasad S. S/O
Satyaprabhakarachaar.
L

100

101/3

Private

0.121404

Lakshmikanthapp S/O
Late Govindappa,
Renukamma H.T W/O
Late K.G. Kumar,
Manjula G D/o
Govindappa Geetha
D/o Govindappa

l101

108

| |Private

| 0.0678236

|Kharabu

102

32

Private

0.2655712

Parvathappa S/O
Ranganna,
Hanumantharayappa
S/O Mallanna
Kharabu(0.12)

103

36/14

Private

0.0050585

K.R. Meenakshi W/O
M. Ramachandrappa

104

36/16

Private

Dry

0.0050585

K.R. Meenakshi W/O
M. Ramachandrappa

105

36/3

Private

Dry

0.0151755

Shivanna R S/O N.
Rangappa

106

36/4

Private

Dry

0.1138162

G.R. Ranganathappa
S/O Rangappa

107

36/5

Private

Dry

0.0075877

B. Geetha W/O
R.Ranganna

108

36/6

Private

0.0100648

H. Ramayya S/O
Hanumanthappa

109

36/7

Private

Dry

0.01071

M Govindaraju S/o
Marappa

110

36/8

Private

Dry

0.0024357

Jayamma W/o
Chowdappa

111

37/1

Private

Dry

0.671226

T.V.Sudha W/o V.
Shivaram

112

37/2

Private

Dry

0.0885237

H.K. Shamanna S/o
H.R. Krishnappa, H.K.
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Ramachandrappa S/o
H.R. Krishnappa, H.R.
Satyanarayana S/o
H.R. Krishnappa,
Subba Lakshmamma
W/o H. Rajanna

113

37/4 Private

Dry

0.779009

Y.S. Gayathri W/o
T.V. Mallesh

114

38/9 Private

Dry

0.00266

Govindappa S/O Late
Ramayya,
Bhudevamma W/O
Govindappa

115

40/2 Private

Dry

0.0290536

Rohith B.R. S/O Late
Ramakrishnappa H

116

40/3 Private

Dry

0.0556435

Thimmakka wife of
Late Bommanna

117

41/1F1 Private

Dry

0.0331913

Chikkanna S/O Late
Muddanna,
Yashodamma W/O
Late Nagaraju,
Shankarappa S/O Late
Muddanna, Shivanna
S/O Late Muddanna

118

41/1F2 Private

Dry

0.0997659

M.N. Shivakumar S/O
M. Nanjappa

Vill

age: Halkuru Kaval

119

49 Common (Government/Private)||Wet

1.958

ST Prabhakar S/O
Thimmachar R.
Pathimabee, Executive
Officer Taluk
Panchayat Sira, Govt.
for the purpose of
Shelter Scheme
(10.19)

Vill

age: Gummanahalli

120

127/1 Private

Dry

0.9889367

Doddayarappa S/O
Dho.Thimmaiah,
D.Thimmanna, G.
Yaranna

121

127/2 Private

Dry

0.1871645

Rangamma D/O
Kariyanna

122

128 Private

Dry

0.6854267

Mariyanna S/O
Kadurappa

123

133 Private

Wet

0.525888

Eeranna S/O
Sathigappa

124

39/1 Private

Garden

0.0023104

Eeranna S/O
Sathigappa

125

39/3 Private

Garden

0.0278217

Rangappa S/O
kadurappa
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126

452A

Private

Dry

0.0227632

Ranganna S/O
Chikkathimmanna

127

45/2B

Private

Wet

0.141638

Rangappa S/O Late G.
Nagappa

128

45/3

Private

Wet/Garden

0.260546

Rangappa S/O Late G.
Nagappa

129

46/1

Private

Dry

0.273159

Dasappa S/O Late
Eeranna

130

47/1A1

Private

Dry

0.101631

G. Thimmaiah S/O
Dasappa Thimmanna
S/O Ranganna
Dasappa S/O
Chikkadasappa

131

47/1A2

Private

Dry

0.5387302

Rangamma W/O
Eeramariyappa,
Kariyamma W/O Late
E Eeranna,
Chikkamarakka W/O
Doddanna

132

47/1B

Private

Dry

0.268262

Dodakka W/O
Dyavarappa
Chittamma W/O
Dyavarappa Yarrapa

133

48/1A

Private

Garden

0.819232

Dayananda S/O
Durgayya, Krishnarao
S/0O K.N. Devarao,
Rajanna S/O
Hanumanna

134

48/3

Private

Garden

0.0050585

Ranganna S/O
Hendore Giriyanna

135

48/4

Private

Garden

0.1087577

Thayamma W/O Late
Kadurappa

136

48/9

Private

Garden

0.040468

Thayamma W/O Late
Kadurappa

137

50

Government

Sendivana

0.6424295

Sendivana Public
smashana,
Gummanahalli Village

138

54/1A

Private

Dry

0.177537

Rangamma W/O Late
Kadurappa

139

54/1B

Private

Dry

0.4122677

Thimmanna S/O Late
Thimmanna Uruf
Thimmayya,
Chikkanna S/O Late
Thimmanna uruf
Thimmayya

140

54/2

Private

Dry

0.1669305

Gangadhara S/O Late
Shivalingappa,
Raghavendra S/O Late
Shivalingappa,
Sannaningappa S/O
Late Linganna,
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MalleshappaS/O Late
Linganna, Rajanna S/O
Late Linganna

141

54/3

Private

Dry

0.240459

Kariyamma W/O Late
Mahalingaiah

142

54/5

Private

Dry

0.1669305

Bhuthanna S/O Late
Phakirappa

143

77/19

Private

Dry

0.8220062

Sannirappa S/O
Mandirappa

144

77/20

Private

Dry

0.246307

Humera. BM W/O
Hannan Ahamad

145

77/6

Private

Dry

0.0362158

Sanniramma w/o
Ranganna

146

79

Government (Government/
lake land)

Lake

0.8523572

Erapurada kere

Vill

age: Emmerahalli

147

32/4

Private

0.0542673

Eramma W/O
Siddanna

148

32/5

Private

Dry

0.126463

Govindaraju Y D S/O
Doddulli Thimmaiah

149

32/7

Private

Dry

0.12646

Suresh D S/O Doddulli
Thimmaiah

150

32/8

Private

0.0672347

Puttaraju D S/O
Doddulli Thimmaiah

151

6/1

Private

Dry

0.123366

Sannathimmanna S/O
Kadappa, Govindappa
S/O Kadappa, The
President of India has
inaugurated National
Highway No. 48 (Old
No. 4) through the
Ministry of Road
Transport and National
Highways.

152

6/14

Private

Dry/Garden

0.354095

Eramma W/O
Siddanna Govindappa
alias Govindaraju S
S/O Siddanna

153

6/21

Private

Dry

0.0209817

Siddanna D S/O
Doddulli Thimmaiah

154

6/3

Private

Dry

0.070819

S Thimmanna /O
Doddulli Thimmaiah

155

6/4

Private

Dry

0.0863558

Eramma W/O
Siddanna Govindappa
alias Govindaraju S
S/0O Siddanna

156

6/5

Private

Dry

0.0908684

Doddayarappa S/O
Dho.Thimmaiah,
D.Thimmanna, G.
Yaranna
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157

6/6

Private

Dry/Garden

0.10117

Doddeeramma W/O Le
Thimmanna
Govindappa
Sannachitramma W/O
Late Siddanna
Thimmayya S/O Le
Govindappa
Sharadhamma w/o
govindappa Yaranna
S/O Le Govindappa
Thimmakka S/O Le
Govindappa Kadappa
Bin S/O. Govindappa
Eeramma W/O Late
Yarranna
NagammaW/O Late
Kadappa

158

6/7

Private

Dry

0.161872

Govindaraju Y D S/O
Doddulli Thimmaiah

159

6/8

Private

Dry

0.0912192

Doddayarappa S/O
Dho.Thimmaiah,
D.Thimmanna, G.
Yaranna

Vill

age: Teggahalli

160

11

Private

Dry

0.6753097

Nagamma W/O Late
Sannirappa

161

172

Private

Dry

0.192223

Vanajakshamma W/O
Kariyanna

162

1/3

Private

NAK

0.0556435

Madhavi Uraf
Bindumadhavi D/O G.
Mohan Raju Bho.Pa

163

1/4

Private

Dry

0.4072092

Mahalingappa S/O
Late Eeranna

164

1/5

Private

Dry

0.1770475

Kariyanna S/O Late
Eeranna

165

11

Private

Dry/Garden

0.627254

P. Sunilkumar S/O
Prem

166

7/2

Private

Dry

0.0364136

Bhoswadina
Chikkanna S/o
Satthigappa,
Doddiranna S/O
Kaduranna uruf
kadhurappa Nagamma
W/o Sanneerappa,
Gollarhatti houses

167

7/3A1

Private

Dry

0.0379387

Ranganna S/O
Chikkathimaiah Land
acquisition for Janata
Mane

168

7/3A2

Private

Dry

0.0379387

S.L. Chandrika S/O
J.R. Lakshmanappa
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169

7/4

Private

Dry

0.0480557

Eeramariyanna S/O
Kadurappa

170

Common (Government/Private)

Dry

1.538

Public Cemetery
Thaggihalli Dasanna
S/O Eeranna Hotti
Eeranna S/O Ranganna
N. Prakash S/O
Narasimhaiah,
Sharadamma D/O
Chikkahanumayya,
Dasanna S/O
Chikkanna, Sannirappa
S/O Late Eeranna,
Kaduranna S/O Late
Sattigappa, Chikkanna
S/O Late Sattigappa,
Tippanahalli Ranganna
S/O Ranganna,
Dasanna S/O
Chikkanna, Eeranna
S/O Mudde Eeranna S.
Eeragouda S/O
Sanniregouda,
Bheemanna S/O
Kondabovi,
Sarojamma W/O Late
G. Thimmayya,
Jayananna S/O Late G.
Thimmayya,
Madhusoodana S/O
Late G. Thimmayya,
Purushottama S/O Late
G. Thimmayya, For
the purpose of the
Ashraya scheme,
Executive Officer
Taluk Panchayat Sira
Government Shendi
Kharab (32-30)
Government Shendi
Kharab

171

9/1

Private

Dry

0.73258

Pandappa S/O Late
Kariyanna,
Nagarajappa S/O Late
Kariyanna, K.Shivanna
S/O Late Kariyanna,
Ranganatha S/O Late
Kariyanna

172

9/2

Private

Dry

0.2579835

Dasanna S/O Late
chikkanna

173

9/3

Private

Dry

0.2099277

Ranganna S/O Late
Chikkanna

| 174| |Village

| |Private

| Dry

| 0.060702||Village (Gramatana) |

|Taluk: Madhugiri




[STTT

=7 3(ii)]

HILT T TSIA . AHTYTL

33

|Village: Lakshmipura (Venkatapura)

175

”5 ”Common (Government/Private)”Dry

| 0.141638

||Grama Panchayat |

176

6/1 Private

Garden

0.061724

Annapurnamma W/O
Veerabhadraiah, D.V.
Chandrashekaraiah
S/O Late
Veerabhadraiah

177

7/1 Private

Dry

0.0671037

Siddaiah S/O
Chigasiddaiah,
Rangappa S/O
Doddirappa
Bandaveerappa

178

7/2 Private

Dry

0.020234

Kambadarangappa, G.
Govindappa S/o
Gopalanna

179

7/4 Private

Dry

0.030351

G. Govindappa S/O
Gopalanna,
Kambadarangappa S/O
Gopalamma

180

8/2 Private

Wet

0.0379387

Srinivasa, Manjunatha,
Viswanataha ,
Honneshappa,
Thimmakka W/O D.T.
Thimmappa

181

8/5 Private

Dry/Wet

0.0379387

Shashikumar L.N S/O
Nagaraju

Village: Dodderi

182

118/1 Private

Wet

0.0859945

Puttarangappa S/O
Rangappa

183

120/1 Private

Wet

0.0657605

Manukumar L.S/O
Lingappa L.C

184

120/2 Private

Wet

0.0517351

Shivalingappa V S/O
Veeranna

185

123/2 Private

Dry

0.0675222

Gopamma W/O K.
kanimanna

186

12411 |[Private

|Garden

|| 0.0207149

||Ramanna S/O kodappa

187

124/2 Private

Garden

0.0331878

K. Basavaraju S/O
Late Kodappa

188

139/4A Private

Dry/ Wet

0.0182769

Puttanagappa S/O
Rangappa

189

139/4B Private

Dry /Wet

0.017308

S. Parameshwarappa
S/O Late
Siddalingappa G.K
Nagaraju S/O Late
Kempanaganna,
Veeranagappa S/O
Late Kempanaganna,
G. Pandurangappa S/O
Late Kempanaganna,
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K. Shrirangappa S/O
Late Kempanaganna

190{{139/4C1

Private

Wet

0.0162185

S. Parameshwarappa
S/O Late
Siddalingappa G.K
Nagaraju S/O Late
Kempanaganna,
Veeranagappa S/O
Late Kempanaganna,
G. Pandurangappa S/O
Late Kempanaganna,
K. Shrirangappa S/O
Late Kempanaganna

191](139/4C2

Private

Wet

0.0062537

Rajamma W/O Late
Veerakyathappa

192|140/4

Private

Garden

0.0075877

G.N. Nagarajappa S/O
Late Naganna,
Chigadasanna S/O
Dasappa, Doddanna
S/O Kariyanna

193([141

Private

Dry/ Wet

0.0679547

S. Parameshwarappa
S/O Late
Siddalingappa

194||142/1

Government

Dry/Wet /
Garden

0.0758775

Puttamma W/O R.
Ramesh

195(|142/2

Private

Dry

0.020234

Poornima Jayashankar
W/O Jayashankar R

196((143

Private

Dry

0.0842801

Government
(Gramatana)

197||144/5B

Government

Govt

0.0126462

Government
(Gramatana)

198||144/9A

Government

Govt

0.0050585

Government
(Gramatana)

199||144/9B

Government

Govt

0.0131112

Government
(Gramatana)

|Village: Badavanahalli

200]|168/1

Private

Dry

0.1795767

Ranganath B S/O B.P.
Banappa N A Kharab

l201][40/1A

| |Private

| |Kharab

|| 0.0075877||N A Kharab

1202][40/1B

| |Private

| |Kharab

| 0.0379387||N A Kharab

1203][40/3B

| |Private

| |Kharab/N AK

|| 0.0169982||N A Kharab

1204|[40/4B

| |Private

| |Kharab/N AK

|l 0.020923|N A Kharab

1205]40/5B

| |Private

| |Kharab/N AK

|| 0.0229494||N A Kharab

206||40/6

Private

Dry

0.0322334

Shivaraju S/O
Nanjanna

207|(41/1A4

Government

Kharab

0.0328802

Krishnakumar S/O
Late lakshmana
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208

41/2

Private

Dry

0.045526

B.M. Ranganathappa
S/O
Muddurangadasappa

209

41/3A3

Private

Dry

0.010117

S. Manju S/O D.
sanjeevaiah

210

41/3B

|Private

|Kharab

| 0.0151755

|N A Kharab

211

44/2

Private

Dry/Wet

0.0657605

Ranganath B N S/O
Late Nagaraju B R

212

45

Private

NAK/ Dry

0.0885237

Jayamma w/o
Lakshman Puttamma
w/o Late Rangaiah
Srinivas HT. s/o
Thimmanna b G.R.
Kishore s/o G.S.
Ranganatha G.R.
Raghavendra s/o G.S.
Ranganatha
Rangalakshmamma.
w/o Chikkahanumayya
Mohan M.S s/o
Shankarappa
Shivkumar.L s/o
Lakshman

213

46

Private

NAK

0.159159

BV Panduranga bin
BG Venkataramaiah
Shetty (Bhoo Pa)

214

47

Common (Government/ lake
land)

Lake

0.0067793

Government kere

215

51

Government

Dry

0.020234

Government Sandivan
Police reserve field
and police residence
construction purpose
for Shri Shani Devaru.

216

|Govemment

|Govt Pada

| 0208225

|Government Phada

217

56

Common (Government/Private)

Dry

0.748658

For government cows,
Muppathu R.
Ranganath S/O
Rangappa, R.,
Ranganath S/O Late
Rangappa, N.,
Rajasekhara S/O M.
Nagaraju, Suma
Ramesh D/OLate M.
Nagaraju, G. Lakshmi
W/O R. Somashekar,
Puttamma W/O Late
B. Puttalingaiah,
Nagaraju B L S/O
Lakshmiah, has
reserved land
allocation for those
without land in the
jurisdiction of the
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Badavanahalli Gram
Panchayat under the
housing scheme,
Lakshmamma W/O
Late Sannarangappa,
U. Sannamaarappa.

|Village: Badavanahalli amrutmahal Kavl

1218|186 ||Private ||Dry | 0.0440829||Gramthana |

219|189 Private Dry 0.169722||D.L. Kattappa S/O
Linganayaka

220|[190 Private Dry 0.0608212(|D.L. Kattappa S/O
Linganayaka

221|[207 Private Dry 0.0126462||Hanumanthaiyya S/O
Agalikaduraya ,
Honnamma W/o
Rangappa

222|208 Private Dry 0.1062285||Karengappa S/O
Hallappa, Rangamma
W/O Hanumanthaiyya

Village: Konnahalli

223|(10 Private Dry 0.101875||K. Vishwanath S/o K.

Karegowda Obakka
S/o Late Hanumanna,
Rangamma S/o Late
Hanumanna,
Hanumantharayappa
S/o Late Hanumanna,
Eranna S/o Late
Hanumanna,
Puttamma S/o Late
Hanumanna, Jayamma
S/o Late Hanumanna
Ramanna S/o Late
Hanumanna,
Ratnamma S/o Late
Hanumanna,
obanayaka S/o
Chikkobanayaka,
Badaobanayaka S/o
Chikkobanayaka,
Bhimanna S/o
Chikkobanayaka,
Ramanna S/o
Chikkobanayaka
Hanumantarayappa S/o
Papanayaka, Nagaratna
D/o Late Eranna,
Jayalakshmi D/o Late
Eranna, R Malathi W/o
Late E Gopalakrishna,
Gayatri B G W/O Late
Govind Raj E

Narasimharaju S/o
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Late Rangappa,
Yashodamma W/o
Late Gangadharaiah,
Tippeiraiah S/o
Chikkiraiah,
Hanumantaraju S/o
Late Narasimhaiah
Puttamma W/o Maradi
Rangaiah K. Kamanna
S/o0 Kamanna,
Obanayaka Iranna
Bada Obanayaka
Ramanayaka
Hanumanayaka
Hanumantarayappa S/o
Papanayaka , Village
Settlement ,
Chikkobanayaka,
Obanayaka, Director
of Publication
Inspector

224

10/4B1

Private

0.0025292

K. Karegowda S/O
Karegowda

225

104

Private

Wet/Dry

0.110388

K Chikrangappa S/O
Karianna, K
Ramakrishna S/O
Karianna

226

110

Private

Wet

0.0239304

K. Ranganatha S/O K.
Karegowda

227

19

Common (Government/Private)|(Dry

0.0637675

Bommanayka S/O
Kavel Nayka, K.B.
BommannaS/O Kari
Kaval Nayaka,
Kamakka W/O
Dasanayka, Kariappa
S/O Rangappa

228

20/1

Private

Dry

0.0252925

Yogesh .K. S/O
Karianna Uruf
Kariappa. K. Ananda
S/O Karianna Uruf
Kariappa

229

21/1

Private

Dry

0.1568135

Muddarangamma W/O
Late KB
Bommalingappa,
DoddaObalayya S/O
Linganayaka

230

22/1

Private

Dry

0.0379387

Lakshmamma W/O
Late Mallanna

231

22/2

Private

Dry

0.0632312

Obakka D/O Late
Hanumanna,
Rangamma S/O Late
Hanumanna,
Hanumantharayappa
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S/O Late Hanumanna,
Eranna S/O Late
Hanumanna,
Puttamma D/O Late
Hanumanna, Jayamma
D/O Late Hanumanna,
Ramanna S/O Late
Hanumanna,
Rathnamma D/O Late
Hanumanna,
Papanayaka,
Siddamma W/O Lete
Obanayaka, Iranna S/O
Chikkobanayaka,
Badobanayaka S/O
Chikkobanayaka,
Bhimanna S/O
Chikkobanayaka,
Ramanna S/O
Chikkobanayaka

232

22/3

Private

Dry

0.0354095

K.B Bommalingappa
S/O Bommanayaka,
Dodda Obalaya S/O
Linganayaka,
Mohammad
Shamiullah Saab, Haji
Sabbar Hussain Saab

233

22/4A1

Private

Dry

0.0190774

Dodda Obalaiah S/O
Late Linganayaka,
K.N. Gangadharaiah
S/O Late Linganayaka,

234

22/4A2

Private

Dry

0.0227632

Kamanna S/O
Mallanna

235

|55

|Govemment

|Kharab

| 0.007199

|Gundutopu

236

56/1A

Private

Garden

0.0050585

Honnamma W/o
Muddanayaka

237

75/2

Private

Dry/Garden

0.0151755

Puttathayamma
W/oLate Kariyanna,
Puttamma W/O Late
Rangappa, Govindappa,
S/O Late Govindappa,
Lakshmamma W/O
Late Ramanna,
Shantamma D/O Late
Govindappa,
Puttamma W/O Late
Rangappa

238

75/5

Private

Garden

0.00782

Mallanna S/O Late
Dadappa

239

75/6

Private

Garden

0.0054257

Dadaraju S/O Late
Putta Kamanna

240

75/7

Private

Garden

0.0082398

Bommanna S/O Late
Dadappa
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241

79

Private

Dry

0.140554

Sitarama D H
S/OHanumanthaiah

242

9/4

Private

Dry/Wet

0.002875

Nagarajappa
S/OLehanumanthaiyya
Uruf Hanumanthappa,
Chandranna S/O
Lehanumanthaiyya
Uruf Hanumanthappa,

Vill

age: Konapa

nayakanahalli

243

18/1

Private

Dry

0.0834652

Ameer sab S/o Buden
sab, Thimmakka W/O
M Ravi

244

18/2A

Private

Dry

0.030351

Jayakka W/O
Thimmanna B.
Venkatappa S/O
Venkatappa
Venkataravana S/O
Venkatappa
Rangamma W/O
Mandalappa

245

18/2B

Private

NAK

0.035409

Mandalappa S/O
Venkatappa N A
Kharab

246

18/4

Private

Dry

0.0480557

P G Yogeswarappa
S/O P N Gangappa

247

23

Private

Garden

0.0896034

Narayanappa S/O Le
na Govindappa
Thimmanna S/O Le na
Govindappa
Venkatachalappa S/O
Le na Govindappa

248

24/1

Private

Dry

0.0125063

Sivakumar S/O late.
K.M Kannappa
Shailakumari D/O
late.. K.M Kannappa
Annapurnamma D/O
late. K.M Kannappa
Puspshalatha D/O late.
K.M Kannappa

249

25

Private

Dry

0.161872

C. Sheelaramesh W/O
C. Ramesh

250

26/1

Private

Wet

0.070819

K.R Shivakumar S/O
Rajashekharayya

251

271

Private

Garden

0.0278217

K Malliah S/o
Kappanna

252

27/2

Private

Garden

0.0379387

Sivakumar S/O
late.K.M Kannappa
Shailakumari D/O
late. K.M Kannappa
Annapurnamma D/O
late. K.M Kannappa
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Puspshalatha D/O
late.K.M Kannappa

253([28 Private Garden 0.0379387||Chikkabasappa S/O
late Puttanna

Total|[29.6364645|| |
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